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Caravs Building 15, Civil Lines, Post bag No. 6, JABALPUR—482001

I Dated...7.*4V20jQ5............

! Registration No....l.?.i/l6§............................

.............................. ...................................................... ......... ........................Applicant ( S )
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! VERSUS

...... .............. ............................................................ .......... ........................Respondent (S)
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A copy of thf ORDER dated...7.#.4*200S.....................................passed by the Hon’ We

Tribunal in the above mentioned case is forwarded herewith for necessary action.
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S b rl D.F«. Singh fo r  agpplieant* 
S h rl V.K. Shaxrma fo r  respondents.

Learned counsel fo r th e  applieanb 
seeks p e m iss io n  to  withdraw th i s  0A«
The OJk i s  aocorAingly dism issed as 
withflrawn w ith  a l ib e r ty  to the  applicant 
to  approach th e  approjoriate fosma,

<gdl̂ sJi-
(Madan H»han) (K«P« Singh)
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C o m  OiJieer,
Ctntr(d Administrative Tributud
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